n BAC Report

SHRI H. N. BAHUGUNA : | had asked a
specific question. If the Hon. Minister will
remember, I had said that in Calcutta they
brought down the supply of coinage from a
particular size to another size 1 asked :
Why did they do it in Calcutta ? Did they
do the same in other branches also and, if
so, at what rate ?

SHRI JANARDHANA POOJARY
There are shortages in certain areas, in certain
pockets. We have to see the requirement
and, after seecing the requirement, we
have to supply. The Reserve Bank of
India is seized of the matter. Thereafter,
after seeing the position there, they are
supplying in adequate quantity, 1 assure
the House that there will not be any politics
so far as this aspect is concerned. We are
interested in the welfare of the people,

BUSINESS ADVISORY COMMITTEE

Fifty First Report

The Minister of Parliamentary Affairs,
Sports and Works and Housing (SHRI BUTA
SINGH) : Sir, 1 beg to move.

“That this House do agree with the
Fifty-first Report of the Business
Advisory Committee presented to the
House on the 15th November, 1982."

MR, DEPUTY SPEAKER : The ques-
tion is :

“That this House do agree with the
Fifty-first Report of the Business
Advisory Committee presented to the
House on the 15th November 1983.”

The Motion was Adopted.

SHRI BUTA SINGH : Sir, there is
just a slight amendment with the consent of
the leaders of the Opposition in regard to
the last item in the Report, that is, interna-
tional situation to be discussed on 21st, I
was asked by the Business Advisory Com-
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mittee to get in touch with the External
Affairs Minister s

But he has expressed his inability on the
21st December because that will be the day
when all the Foreign Ministers will be here.
I have discussed with some of the Leaders of
the Opposition. It could be taken up later
on after the Conference

13.22 hrs.

The Lok Sabha adjourned for Lunch till
Twent)-Five Minutes past Fourteen of the
Clock.,

The Lok Sabha re-assembled after Lunch
at  Twenty-Eight minutes past Fourteen of
Clock.

[MR. DEPUTY SPEAKER in the Chair]
MATTERS UNDER RULE 377

(i) Continuous power shortage in Karnataka
and need for directing neighbouring States
to provide sufficient powerful.

SHRI B. V. DESAI (Raichur) : Sir, the
continuous power shortage in the State of
Karnataka for the last so many years has
put the State in a very bad shape. Repeated
requests in this House to the Union
Government for immediate and necessary
help to the State of Karnataka for provi-
ding adequate power supply have not been
considered so far. The neighbouring States
of Maharashtra, Tamil Nadu and Andhra
Pradesh have also not been providing the
minimum required power to the State. The
situation is becoming worse day by day and
people and also the industrialists who have
been greatly affected by the power shortage
are worried over the closure of the industries
This has not only affected the industrialists
or people of Karnataka but naturally affec-
ted India as the production is going down
from day to day.

Sir, it is therefore, an urgent matter for
consideration of the Union Government to
direct the neighbouring States to provide
sufficient power to the State to meet at least
the minimum requirements and also the
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Union Government should do semething to
solve this problem for ever.

(1) Non-payment of arrears to cane-
growers in certain districts of Uttar
Pradesh on account of sugarcane sold
by them last year.

st wgEty wArg (@i| i)
Sqreaer wgraw, & 9w AveAw
FEa ATHETT FT A AFIO I qIA,
fatraswz qdf 3wz w37 srafg meEyy,
gafar, awd), HTTHANG TAT TG AL
F ovmA war famal & @aw §
grefaa a1 wvgar g swE, safs a7
Fq 7w A avd gE g owr @ g
f&7 o oot @ 7= & foama) &1 fare
ad F1 g qaa gl fear mar g
I EIO IAT SIW & HIX @ ¥
T oA @ | oY grad § sw o
wear fRaAl & grag scasg zaAa g
w8, frk¥ o= &1 awrar gsq Ag fear
mar @ afae A ad F oo v g
92 gfa®a warg 93 |

FTA: HAIF AIAH § Feg GIHIC FT
e MFee £ g fadzg ¢ 5 wfa-
AEF SREHT ATHIT ¥ AFTAT A=A F1
NAATT FUAT 7 |

MR. DEPUTY SPEAKER : Mr.
Lakkappa.

SHRI K. LAKKAPPA : Sir, this is a
very important subject,

MR. DEPUTY SPEAKER : I know you
always raise very important subjects.

(iii) Need to direct CSIR laboratories to
evolve technological processes useful to
the Small Scale Units.

SHRI K. LAKKAPPA (Tumkur): A
vast petwork of scientific laboratories has
been set up in our country. There is no
monitoring organisation to assess in a
systematic way how the technological
processes evolved by these laboratories have
given a boost to the country’s industrial
development. It is reported that 50 per-
cent of the newly developed technological
processes have not attracted any industries
and many of the rest have been given up
by the industries after initial experiments
with them. Only small entreprenours are
attracted to the new processes but they
abandon them finding them commercially
not feasible or economically viable. Nearly
1300 processes have been released to industry
so far but less than half of them were
commercially  exploited. The National
Research Development Corporation could
not find buyers for a large number of new
processes passed on to it by the labora-
tories.

One reason for this is that the newly
developed processes are suitable only for
heavy industries, which are controlled by
big monopoly business houses and which
evolve industrial processes in their own
research laboratories or import improved
technologies.

All our laboratories should, therefore,
concentrate their attention on  developing
processes which young entreprenours, invest-
ing a small capital, can take up and
produce products for the use of cconomically
weaker sections of our society at a reason-
able cost. The C S.L.R. laboratories should
not undertake to evolve costly and also
cumbersome technological processes in the
larger interests of our country,

(iv) Need to reduce the air fare on Air
India planes on the Gulf-Trivandrum
sector for the relief of Malayalees
living in Gulf countries.

PROF. P J. KURIEN (Mavelikara) : I am
drawing the attention of the Government to
a problem being faced by the Malayalees
working in the Gulf countries.



